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ORDER
c.p. 512/I&BC/t{CLT/MB/MAH/2017

1. The Learned Representatives of both the sides are present.

2. This Petition is fited on 05.10.2017 tisted for the first time.

3. Mentioned by the Learned Representative of the petitjoner.

4. Petition is fit for Admission for adjudication on the issues raised.
5. The Reply from the side of the Respondent is awaited. Undertakes to file

the Reply on or before 29,11.2017, thereafter Rejoinder by the petitioner on or
-ltt.,rc 07 1)]017. t4aher is listed for further adjudicafi^n ^^ rr r a rot7.
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